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SHRI ARVIND GANESH KULKARNI:
Sir, you as the presidhig officer at this
moment should give directions to the
Government, that it is a very serious matter
which has been brought up and highlighted
in this House and on Monday the Railway
Minister should give some statement on
this.

MR. DEPUTY CHAIRMAN: Now you
have raised this point. Let us see what the
point is. (/Rterrupti07is)

SHRI ARVIND GANESH KUL
KARNI: Don't you yourself, as the
Deputy  Chairman, feel...  (Jnternip-
tions)

MR. DEPUTY CHAIRMAN: I have not
seen anything. You have now said it. You
have raised the point; the point is before the
House; the Chairman will seg the records.

SHRi ARVIND GANESH KULKARNI:
The point ig what you are feeling as the
Deputy Chairman. You don't feel anything?
Neutral?

MR. DEPUTY CHAIRMAN: There is no
question of my feeling or your feeling. Now
you have raised a point. The point is before
the House, and the Chairman will see to it...
{Interruptions)
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SHRI ARVIND GANESH KULKARNI:
Why don't you direct the Government that
some statement should come on Monday.

MR. DEPUTY CHAIRMAN: You have
made the point.

SHRI BHUPESH GUPTA: The Ministers
are not even listening. You
are listening.

SHRI ARVIND GANESH KULKARNTI:
He is laughing. The Minister of Parliamentary
Affairs is laughing. He is not at all interested
in w”hat we are saying.

MR. DEPUTY CHAIRMAN: Let us go to
the non-official business, please.

SHRI P. N. SUKUL (Uttar Pradesh): Once
in a blue meon, guesswork may also come
true.

RESOLUTION RE. FIXING OF RE
MUNERATIVE PRICES FOB
AGRICULTURAL COMMODITIES

SHRI N. P. CHENGALRAYA NAIDU
(Andhra Pradesh): Sir, I beg to move the
following Resolution:

"This House is of opinion that
Government should tcike steps to fix
remunerative  prices lor  agricultural
commodities in view of their high cost of
production."”

Sir, Mahatma Gandhi was responsible for
freeing this country from the bondage of the
British people. Still there are boijded labourers
in villages and factories. Shrimati Indira
Gandhi has taken steps to release these people
from their bondage and also to provide them
with employment. Now agriculturists have
become bonded labour. We have to do
whatever Government says. Whatever we pro-
duce, we have no freedom to sell it at our
chosen cost. When a factory man manufactures
something, he can fix the price of his product,
the cost price, sale price, market price, adver-
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tisement price; he will add up everything and
then sell it in the market. Government has no
control over him. But here when I grow
something, Government comes in and tells
me, "Don't sell it at more than this price, we
have fixed the support price, the minimum
price," and SQ on.  Only this  year the
Agricultural Prices Commission was overruled
by the Prime Minister. The Commission
fixed such a low price that the  Prime
Minister felt that injustice was being done to
the farmers. So she ordered an increase in the
price. This clearly shows that the Prime
Minister has no confidence in the Agricultural
Prices Commission. Then why do you conti-
nue this Commission? 1 do not know why
Government has not been able to scrap this
Commission. That is my main point. ~When
the Commission is not doing its duty properly,
it should be done away with. It is a historical
fact that the farmer has been exploited  for
centuries by Governments, whether it was the
private rulers, the rajas and maharajas, or any
other ruler. Whichever Government is there, —
~the Congress ~ Government or the Lok Dal
Government or any other Government—the
farmer is being exploited. All these years
nobody has been taking any interest in the far-
mer.  Suddenly in the last few months the
farmers have awakened and have realised that
injustice is being done to them. They have
started the agitation. Their agitation is no
influenced by any party. It is their voluntary
agitation. They came on their own.
Government ought to  have  shown some
sympathy and helped the farmer. ~ But what
happened? Even a butcher, if he takes some
land, will show some mercy. But the
communist countries do not believe in
farmers. They believe only in factory people
and workers. They do not believe in
agriculturists. Even the newspapers abuse us.
They call the farmerskulaks. In the
dictionary 'kulaks' have been defined as small
farmers; small farmers are called kulaks in
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the dictionary. That js the meaning. But these
people, who do not know the meaning of
kulaks, call us kulaks. They are abusing us.
They will not get anything by abusing us. If
we do not send anything from the villages to
the urban areas, then they will know what
they will eat. Now real farmers' agitations
have come. In Tamil Nadu one
Narayanaswami Naidu wanted to come and
meet ihe Prime Minister and represent facts
about farmers. But he was arrested at the
airport by the Tamil Nadu Chief Minister...

SHRI U. R. KRISHNAN (Tamil Nadu):
Mr. Naidu, one thing. He refused to meet the
Prime Minister...

MR. DEPUTY CHAIRMAN: Mr.
Krishnan, please don't disturb him. Let him
speak.

SHRI U. R. KRISHNAN: I am only
telling him the facts.

SHRI N. P. CHENGALRAYA NAIDU:
Why are they afraid? Why should they have
arrested him?...

SHRI U. R. KRISHNAN: No, in fact, he
was refusing...

SHRI N. P. CHENGALRAYA NAIDU:
You don't interrupt me...

SHRI U. R. KRISHNAN: I am telling you
the facts...

SHRI N. P. CHENGALRAYA NAIDU:
You keep the facts to yourself. Why should
they be afraid? He is a small man. He cannot
do anything. He wanted only to come and
represent what is happening in Tamil Nadu.
So he was arrested. In Kar-nataka the farmers
just wanted to go and give some
representation. Till then the political parties
were nowhere to be seen. In fact they were
abusing the farmers till then. But suddenly
they developed some love for the farmers and
wanted to join the farmers. In other words the
J moment these opposition parties joined the
agriculturists' agitation, they lost their case in
Karnataka.
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In Maharashtra there was shooting and
there were deaths when the onion growers
started their agitation demanding higher price
for their onions. Is it a cfijme to ask for
higher prices? The Police intervened and shot
at the fanners in some places. When they
started their march, they were arrested
because the opposition parties joined them.
These opposition parties have no sympathy
towards the farmers. I appeal to them to keep
aloof and not to join us which will only spoil
our case.

Have the Communists at any time shown
sympathy for the farmers? Now they want us
to form associations. Why? As in Russia and
in some other Communist countries, like
butchers, they want to finish us. I do not
want political parties to show any sympathy
towards us. We know how to get better price
from the Government. I do not want them to
represent our case and spoil our case.

What is the attitude of the urban people to
the farmers? They want milk, honey and
foodgrains to flow to urban areas. Do they
flow from Heavens? They think that we far-
mers in the villages are their servants to feed
them. They have no sympathy for the farmers.
They do not know what all risks we farmers
undertake. All members in a farmer's family—
husband, wife and children—have to work
hard without any time limit on their farms. In
an office or in an industry or factory thg
people have to work only for specific hours.
But we have to get up at 3 o'clock in the early
morning and bail out water with the help of
bullocks. If you have no electric pumps, you
have to start the water pumps. We get river
waters only in a very few places. Otherwise,
Wg have to bail out water from the wells. At
night also we have to go to our fields in order
to see that the water is flowing properly or that
the crop is not destroyed by wild animals.
Then there are snakes. Do you know how
many farmers are dying out of' snake-bites?
And in villages they try to cure snake-bites by
reciting 'man-
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trams' because there a™"~ 1”0 hospitals,. If
there is any hospital, the farmer has no
influence or finance to get himself admitted.
This is the position. And what is the
Government doing?

SHRI  JAHARLAL BANERJEE (West
Bengal): Nothing.

SHRI N. P. CHENGALRAYA NAIDU:
Now, some call themselves big farmers." If
these people have got any brains, they won't
say that theie are big farmers in this country.
After the introduction of land ceiling, there is
no big farmer in the country. Sir, in Andhra
Pradesh, if I have got coconut grove, only
twelve acres are allowed. If I have got
irrigated lands, then it is a little more than 12
acres. It is like that and, therefore, there is no
big farmer in the country. These people have
got imagination and with imagination only
they are living in the towns and they do not
know that there are no big farmers. If you go
through the statistics, you will know what a
majority of them are only four-acre or five-
acre farmers and they do not have ten acres or
twelve acres. A majority of them are only
four-acre landholders or five-acre landholders
or even less than that and all of them are in
debts. And, Sir, all of them have to pay debts
and also heavy interests. The co-operative
societies and banks are only for the educated
people. But these uneducated people, these
poor people, have to borrow money at a higher
rate of interest from the moneylenders. No
note; nothing of that sort. Whatever they say,
these people have to agree to that and these
uneducated people have to suffer.

Sir, in the village, the farmer has to take
loans to purchase seeds at the time of sowing.
Again, at the time of harvest, he hag to take
loans and harvest the crop and bring it to the
market. By the time he brings his produce to
the market in the town, the moneylender is
waiting there and the Government is waiting
there, that is, the village munsif is waiting
there for tax collection. The farmer can-
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his children and he has jio money. This is the
latg of the farmers in the village. This is the
position and nobody realises his dilfi-culties.
When the farmer wants to sell his produce, he
hge to bring it to the market and when it comes
to the market, the middle-man is there and he
will buy whatever the farmer sells and the
farmer will have to get whatever he offers and
he has to sell it at that rate only. Thg
Government can boast of the tact that they have
got the godowns, the Food Corporation
godowns and they will purchase. But these
people have got understanding with the
middlemen. They won't purchase at the price at
which tlie farmer wanted to sell. When the far-
mer has sold it at a lower price to the
middlemen, the Food Corporation man will
come into the picture. Here aiso, if you sell the
number one quality, he will say that foreign
matter is there in it. But, if you sell the same
thing through a broker, he will say that it is
cent-per-cent pure and he will take it. It is the
same stock. But in this case there is no foreign
mat'er. This is the position even with regard to
the purchases by the Food Corporation. This is
what is happening. Everywhere the farmer is
being looted. But what is the Government
doing?

Sir, I am very glad that a kisan
Tias become the Union Agriculture Minister.
He is very sincere about helping the farmers.
But the officers never allow him to havg his
own way. This is the position. He is controlled
by the officers and he is not free to do
anything. Otherwise the farmers in the country
would haVe benefited
-much. Anyhow, Sir, we are very thankful to
him. At least he has got the intention to help
the farmers though the officers havg no such
intention. He has got the interest and
the Prime Minister also has the in-tenti&n and
she has said that the sugarcane price must be
raised to Rs. 16/- while the Agricultural Prices
Commission has fixed it at Rs. 11/-
.or Rs. 13/- only. So, Sir, the Govern-
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ment has got the intention. But that
intention must be translated into action.
Otherwise there is no use.

Then, Sir, regarding the price fixation, you
must fix the prices at a remunerative level.
Not only that. Sir, remunerative price is
worked out by the Agricultural Prices
Commission. Sir, I will give them one acre.
Let them raise paddy. Let them raise wheat.
I will give them free labour. I will give them
money. Let them grow this and find out how
much it costs. Sir, if there is a loss to the
agriculturist, should not that be recovered
from the Agricultural Prices Commission
members? They must be dismissed and put
in jails. That is the punishment they require.
Otherwise it is no use. We will not be satis-
fied if they are left without any punishment.
That is the position.

Regarding marketitig, Sir, if there is in a
village a cooperative society [ we can plead our
case. There are no godowns in the villages. Let
them i tell how many cooperative godowns I
they have. If I want to put my stock I in any
godown, I must go 7 or 8 miles. I \Is it possible?
They must construct more godowns in villages.

About purchase centres, there will be one
centre in a radius of 30 miles and the
agriculturist cannot afford I to transfer it. Is the
Government ' transporting foodgrains? No. We
have to transport it at a heavy cost. The truck-
owner says that prices of of tyres have gone up,
the prices of diesel has gone up and he has to
charge more. Who cares? When we take all
these into consideration, what amount it will
come to so far as transport and other things are
concerned. We get only half the amount. So
there must be purchase centres for every 'firka'.
The State Trading Corporation Or the District
Marketing  Societies or State Marketing
Federations must arrange these centres.

Sir, now they say that prices have gone
up very much and it is too much for the
consumer to purchase. Ur-
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ban people are interested in urban labour only
or the urban people only; "they are not
interested in agriculturists. Sir, about ten
years back, in a cooperative society, I know,
one rupee and twenty-five paise was given for
handling charges; when they procured the
paddy and converted it into rice, conversion
charges were given. The handling charges
that were given were one rupee and twenty-
five paise,
, Do you know. Sir, the Food Corporation is
charging Rs. 15 to Rs. 20 now. It has become
a white elephant. They say that their salaries
are not enough. Every time they agitate and
go on strikes. This is the position. Who are
the real workers, Sir? It is they who work
with their hands. I am telling this to Mr.
Bhupesh Gupta also; he is here. Those who
work with their hands in factories or
anywhere, are “he workers. The white-
collared peo-iple, the Life Insurance
Corporation, the Reserve Bank, the State
Bank, the Food Corporation, the State
Trading Corporation—do you call these
people workers, Sir? Is it not a disgrace to call
them as workers? Workers are those who do
work with their hands in factories. Give them
subsidy. Let the Government give them
subsidy and supply them articles at subsidised
rates. Why do you feed these white-collared
fellows in the cities? It is unreasonable. I am
against calling them as workers and giving
them all facilities. I am interested in the
workers. 1 have got sympathy with the
workers. Give them subsidy. Let them be fed
properly. We are willing to feed them
properly, but 3PJVI. not these white-collared
people who abuse us, who call Us kulaks and
what not. {Interruptions) I am not interested
only in remunerative prices. | am interested in
parity prices. In remunerative Iprice. you only
think of the cost of igrowing. What about me?
What about my consumption of food? What
about the other things that I purchase? What
about other inputs I purchase? My living
also has to be
' taken into account That comes to parity of
prices. When you give -parity price, these
things will come
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in. There is no use of giving remunerative
prices only. Otherwise, the farmers will not
grow anything. 'That 1is the position.
Everywhere, in every factory, they go on
strike. The public sector people and the L.I.C.
people go On strike. What happens if we go on
strike? What will they eat? Grass? Even grass
will not grow if we do not put water on the
earth. Then they will have to eat paper. Our
agricultural inputs have gone up. I will take
the instance of diesel oil. Subsidy is given on
light diesel oil. Not even one per cent use this
light diesel oil. The Government has given
concession on light diesel oil. This light diesel
oil is used in factories and big engines. It was
used in olden days. Now only one diesel oil is
used. That light diesel oil is not used.
Whenever the price goes up, the agriculturist is
the sufferer. I want the hon. Agriculture
Minister to take this into consideration. What
is the percentage of light diesel oil used for
agricultural purposes? Everywhere the heavy
diesel oil is used. Whenever they increase the
price, some subsidy should be given to the
farmer.

Now I come to electricity charges. I do not
complain about the increase in prices. But you
have to give electricity at a lesser or
concessional rate to the agriculturists.
Throughout the year we have to take out water.
Leave aside this river water and canal water.
Most of the year, we have to take out water for
our agricultural pur-1*50ses by using
electricity. Therefore, electricity must be
supplied on concessional rates. There is no use
otherwise. There is already agitation in Tamil
Nadu. Mainly it was about the electricity
charges. In Andhrj Pradesh also, there is some
agitation which is going on in a gentleman's
way. They are representing to the Government.
Therefore), these electricity charges have to be
reduced. Take the case of tractors. About 10
years back, this Fergusson Massey Tractor
along with trailer, equipment
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and everything used to cost Rs. 35,000/-.
Now, it is Rs. 1 lakh and odd. What is the
Government giving us? There is no subsidy on
that. There is some subsidy on fertilizers only.
That is all. That is for propaganda purposes. It
is useful for them. But there is no subsidy in
these things. Take the case of electric motors
for water pumps. It was costing Rs. 500/-.
Then it went up to Rs. 1000/-. Now it is Rs.
3500/- or Rs. 4000/-. The price is increasing
and we have to pay it. Wlien the voltage is
low, the motor burns. We have to get it
rewound. It takes a week. We have to rewind
it at a heavy cost. Therefore, we have to spend
money on these things. You take the money
on these things. This is the position, Sir. You
take the fertilizers. Ten years back, the price
of urea and suffola was Rs. 35 or Rs. 40.
Now, it is Rs. 105 to Rs. 110. How can you
compare these prices? They are going up.

- MR. DEPUTY CHAIRMAN: Mr.
Naidu, you have five minutes more.

SHRI N. P. CHENGALRAYA NAIDU:
Sir, I am the Mover.

~  MR. DEPUTY CHAIRMAN:
why you have taken half an hour.

SHRI N. P. CHENGALRAYA NAIDU:
They took a lot of time and then only I came
in.

That "Is

MR. DEPUTY CHAIRMAN: I am giving
you another five minutes.

SHRI N. P. CHENGALRAYA NAIDU: I
want another 15 minutes.

MR. DEPUTY CHAIRMAN: No, no.
There are so many speakers.

SHRI N. P. CHENGALRAYA NAIDU: 1
cannot do justice,

MR. DEPUTY CHAIRMAN: Leave
something to others also.

SHRI N. P. CHENGALRAYA NAIDU:
No, Sir. I want another 15 minutes
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MR. DEPUTY CHAIRMAN: Please go on.

SHRI N. P. CHENGALRAYA NAIDU:
Sir, there is so much of risk in our agriculture.
I request the hon. Minister to introduce crop
insurance and cattle insurance. These are the
most important things. When there is a
drought, the crops suffer. When there is a
flood, then also we suffer. When there is a
drought, the cattle suffer. When there is a
disease, the cattle die. And for this

purpose...

SHRI BHUPESH GUPTA (West Bengal);
And when there is a rally, you have to bring
people.

SHRI N. P. CHENGALRAYA
NAIDU:...we want cattle insurance and crop
insurance.

AN HON. MEMBER: Dada, he did not
bring any people.

SHRI N. P. CHENGALRAYA NAIDU: As
regards sugarcane, I want to tell the hon.
Minister one thing in detail. I don't blame this
Minister alone. Every Agriculture Minister has
been continuously doing this. Sir, when they fix
the price of sugar, they fix one release price for
the South Indian factories and another price for
UP, Bihar and other places. I do not know why
they do like this. And they say that they are old
mills. Even though they replace them and run
them properly, they are paid less. They say that
they come under old mills, the recovery is less
and, there-' fore, they are paid less. If the Gov-
ernment wants to be fair, they must have one
proper price throughout the country. Why should
they give a concession to the factories in UP and
Bihar? 1 cannot understand this, Sir. This
disparity must go. If they are running old mills,
then give them notice. But you should fix one
price throughout the country. Cement is distribu-
ted at one price throughout thecoim-try. Whether
it is Delhi or Madras 4( or Bangalore or
Kashmir, it is the same price. Why can't they do
the same thing in the case of sugar? Let
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them pay Rs. 300 per tonne for sugarcane.
And the conversion charges for the
factories will be about Rs. 80. I am leaving
a profit also. Otherwise, it will be Rs. 50 or
Rs. 60. And roughly about Rs- 50 will be
excise duty. So, if they want to have the
same price throughout the country, let
them collect Rs. 10 per quintal for
adjusting towards the transport charges
throughout the country. Allow Rs. 10 for
the wholesaler and Rs. K for the retailer
and fix one price. Have it Rs. 4.25 or Rs.
4.50 throughout the country. It should be
the same price throughout the country and
then there would not be any trouble. But
there are people who have been elected
from the urban areas who  are

afraid and say, "No, there must be two
prices; these people must be supplied at
Rs. 2.45." And your imported sugar
comes to nearly Rs. 6. Therefore, I
suggest that there should be one price—
Rs. 425 or 4.50—throughout the
country. [ don't understand

why the Government is not willing to
accept this proposition. And the agri-
culturist will also get Rs. 300/-, that is, the
parity price. And nobody will lose. In the
market you are now i paying Rs. 800/-.
Last year, you forced us to supply
sugarcane at Rs. 125/- and when the mill-
owners and others are selling at Rs. 800/-,
the Government has no audacity to ask the
farmers to sell at Rs. 450/-. The cost price
for the mill-owners and others comes to
Rs. 350/- and they sell at Rs. 800/-. Why
don't you take action against it? We
farmers cannot go to the Supreme Court.

Now, if as a farmer, [ want to make jaggery,
and if I start crushing, they come with the
police; the sugar factory owners come with the
police and take away my electric motor, my
crusher and everything. What is this happening
in this country? That is a sabardasti. If I do not
get the price and if I do not want to sell it to
the ~ sufjar factory because otherwise I suffer a
loss, and if I want to convert it into jaggery,
why do you become angry and why should you
take away
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my motor, my pump, my crusher and
everything? I do not understand it.

SHRI BHUPESH GUPTA: What is
democracy there, smiling...

SHRI N.P. CHENGALRAYA
NAIDU: This zabardasti can happen in Russia,
in a communist  country, not in this country.
They cannot do it here. It is a democratic
country; they cannot do it. That is why I request
the hon. Minister to send telegrams to all States
not to take away the sugarcane  crushers, the
electric motors of the farmers. Iflget a
proper price, only then I shall sell it to the
factory. If I do not get a proper price, I would
not supply. Why do you force us? Do you think
Iam your bonded labour? Why do you treat
me as a bonded labour?  That is the position
here, I have got one confidence. So many
farmers came to Delhi and they wanted to
support Shrimati Indira Gandhi thinking that they
will get some benefit through her, not through
these small parties. So they came in large
numbers and they expected some
announcement but because the Parliament is
in session, she could not make any  announce-
ment. [ only request, let they  announce in the
Budget at least what they are going to do and
how they are going to help the farmers. If the
farmers are not helped, if the  farmers are ill-
treated, they  will not keep quiet. They will
rise—

With these
you.

words, I conclude. Thank

The question was proposed.

SHRI SHRIDHAR WASUDEO DHABE
(Maharashtra): Mr. Deputy Chairman, it is very
unfortunate that such an important Resolution
has been brought to a standard of only giving
abuses to Opposition as if they, sitting on that
side, are the only champions of the farmers in
the whole country. T think the question is very
important and requires a serious consideration
by this House, and also by the Government, The
Resolution is lacking in one aspect
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about the parity of prices. One of the major
demands, as I understood, of the farmers is
that the prices which they are fixing, have
nothing to do with the prices of manufactured
goods either of cotton or of other commodities.
So far as the mills are concerned, they can
have cost accounting. They can find out what
is the cost of the product and then fix the price
for the market, for selling purposes and so on.
But so far as agricultural pnoducts are con-
cerned, there is no machinery to find out what
is the actual cost involved. The prices of
agricultural inputs like fertilisers, insecticides
and so on have gone up. When the prices of
inputs have gone np tliere is no machinery
today to find out what is the actual cost of
production for the agriculturists. While fixing
prices, an artificial thing has come in. The
prices fixed are not realistic. They are not
concerned with what is the actual cost involv-
ed in the agricultural process. Hence, the
prices of industrial products are sold at very
higher rates. Cotton is purchased at a very low
price. Huge profits are made by the textile
mills. As has been mentioned by my hon.
friend, even the Ministry of Agriculture has no
control over cotton procurement as well as on
the Cotton Corporation. This is under the
Ministry of Commerce because the big
industrialists want it to be under the Ministry
of Commerce. Hence, one policy will have to
be accepted. While fixing the prices of
agricultural products, you should see that they
have parity with the prices of industrial
products. Unless we have a link between the
prices of agricultural products end the prices of
industrial products, I do not think any further
progress can be achieved. I am not saying the
Agricultural Prices Commission has bungled
the whole thing, has failed to do service to the
country, has failed to give any relief to the
agriculturists and that whatever  prices

[ RATYA SABHA ]

for Agricultural 252

Commodities
are fixed by them have no connection
with  the  problems of the  agricultural

labourers and the
the  agricultural

prices at which
products are  tiold in

the market. In  December  last  year,
in  Kolhapur, the Speaker of the Lok
Sabha has made a statement and
everybody knows what statement has
been made by him. He has not only

made a statement that the Agricul
tural Prices Commission should toe
dissolved. He has said that it should
have representatives of farmers and
he has also  said that the

Governor of the Reserve Bank of
India should be dismissed. Today,
the farmers are feeling that their
problems are not being solved
through the machinery which is

working  here and they feel that thia
machinery  has  become out of  date.

Hence, if you do not take steps and
if the farmens agitate, whether
voluntarily by themselves or through
political parties, you cannot blame
them. What was the reason for
having the Dindi or the March in
Maharashtra? For about 270 Kms,
there was this March. This was
spontaneous; thousands of farmers
joined it and workers also joined it

What  for? The reason was that the

prices  which were given for  cnion,
for sugarcane and for cotton were-
low. There  was a  demand  that a
price of Rs. 300 should be paid for
sugarcane. There was a  demand !
that a price of Rs. 110 should be
paid  for  onion. There was also a

demand  that a  price of Rs. 700
should be paid for cotton. The

story in regard to  wheat and rice
is very pitiable. Cotton is required
(for manufacturing purposes. Sugar
cane is required by the factories for
their own requirements. They can
give some more, apart from the
prices  fixed by the Government. But
so far as the wheat and rice-cultiva
tors are concerned, there are no
such big mill-owners who can
purchase them and, hence, wheat and ~*
rice prices are very low. I would "
only point out what has been said by
the  hon. Minister  in this

House in reply to  Unstarred
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Question No. 203. This is the reply which has
been given on 18-2-Sl. It says;

"The minimum support prices re-
commended by the Agricultural Prices
Commission and those fixed by the
Government for the marketing year 1980-
81 are:

Price Price
recung- fixeel by
mended Govi.

by

AP.C.
Wheat - . . 1y 11y
Padds - . . 100 105

~— Common varieties)

This is the justice given by the Central
Government of which the first speaker was so
proud. The further statement is very
interesting. The prices were revised by the
various State Governments as follows;
Andhra Pradesh 115; Kerala Rs. 135 to 140;
Madhya Pradesh Rs. 115; Maharashtra 122
and Tamil Nadu Rs. 115. What does it show?
It shows that the prices fixed by the
Agricultural Prices Commission have no
bearing. A number of States have been re-
quired to raise the price though they may not
be to the aspirations of the farmers and the
agricultural worker's. Therefore, my first
submission is, if you want to do justice to the
cause of agriculturists, you should reconstitute
the Agricultural Prices Commission and take
into consideration the view expressed by the
hon. Lok Sabha Speaker that farmers must
have adequate representation. I would add that
agricultural labour should also have adequate
representation so that the question of prices
could be properly solved.

MR. DEPUTY CHAIRMAN: Again you
are coming to the labourers. He wag saying,
talk about farmers only.

[ 20 FEB, 1981 ]
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SHRI SHRIDHAR WASUDEO DHABE:
It is all right if he says that the farmers should
get more, but if the worker or the labourer in
the agricultural sector is getting only Rs. 1.50
or Rs. 2 per day and if his wages are not
raised, if he does not get social justice, 1 am
sure the production will not go up and the
agriculture will not benefit. Therefore, their
question is interlinked. In fact, the demand of
the farmers in Maharashtra agitation
organised by the olpposition parties was that
they should be given minimum of Rs. 7 if you
want to do some justice to them. Therefore,
they are directly linked up with this question.

Then there are other questions. It has been
said that if the prices are raised, inflation will
take place. I think this is absolutely wrong. If
remunerative prices are given, it is not going to
add to inflation. Today the position is, the
middleman and the trading community are
making profits at the cost of the consumer as
well as at the cost of the agriculturist. What do
you find in the case of sugar prices? It is being
sold in the black market for Rs. 15 or Rs. 20 a
k.g. The procurement was only 65 per cent.
The same thing is happening to the other
things. Wheat may not be available at the
ration shops but it is available outside.
Therefore, the Government must seriously
consider about finding out a modus operandi
through which the marketing of all agricultural
produce, V/heat, cotton, rice, etc,, is—to take
place. For that purpost. Sir, a suggestion has
been made that the levies mu-"t be increased.
Why should it be only 65 per cent? It can be
one hundred per cent or at least ninety percent
so that the Government could get the
commodities and sell them through public
distribution system and also through other
agencies at a proper price. Therefoi-e, Sir, re-
munerative price is to be fixed for the
agriculturists. It is also essential that the
middlemen are not allowed to make profits and
speculate at the cost of agriculturists and
consumers..
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[Shri Shridhar ~ Wasudeo Dhabe] not committed by the poor people. Therefore,

There are some other questions in
volved in this matter. One is about
the increase in production of agricul
ture. Today what are we finding?
We talk of land reforms, but there is
tardy implementation of land reform
legislations. It has created anarchy
in the rural areas. Hardly 25 per
cent of land has been distributed to
landless Harijans and landless lab
ourers. Out of 44 lakh hectares of
acquired land only 17 to 18 lakh
hectares of land has been distributed.
Unless the land is given to landless
Harijans and labourers, cultivation is
not going to go up. Therefore, intvp-
Jementation of land reform legisla
tions  should be taken up se
riously if the Government
wants to improve land cultiva
tion. Lastly we talk of so many sub
sidies. There was a statement that
the agricultural indebtedness is as
high as Rs. 7500 crores. If the agri
cultural indebtedness is so high, how
do you expect that the farmer will
be more interested in  production?
Therefore, for the small and marginal
farmers, the agricultural loans should
be wiped off. This was taken wup

under the 20-point programme that
the agriculturists who were indebted
should jet relief and indebtedness

*should be removed.

" As regards the cost of production, "the
Government should seriously consider that if
they cannot give enough relief, at least they
should subsidise "the various inputs like the
fertilisers, insecticides etc. which are required
for the purpose of agricultural production.
Somebody said that there are no big farmers
in our land. That is not correct. Land
legislations are there. But these are only on
record. Actually the land is in the possession
of big landlords. The big landlords are there.
Even for non-irrigated "lands, the ceiling
limit varies from 30 to 45 acres of land. But
we know that there are big landlords and
what justice they are doing to the Harijans
and what atrocities they are com-*mitting- on
them. These atrocities are

the question of Increasing the cost or giving
remunerative prices for agricultural
commodities is really important for solving the
problems of rural India and, therefore, imless
you have an integrated approach to the whole
problem, right from the lowest man in the
agricultural sector to the agriculturist, I do not
think any further progress can be made.
Therefore, whatever demands they are making
have to be examined. I do not subscribe to the
view that the prices throughout India should be
uniform. The prices should be according to the
cost of production in every area and they should
not get prices fess remunerative than what they
are spending. Even for the ordinary articles
produced by the manufacturers, they get a profit
margin of 20 to 30 per cent. The sick industries
are taken over by the Government by spending
lot of money. 106 sick textile mills have been
taken over by the Government and it is running
a National Textile Corporation. But if
agriculture fails, no compensation is paid to the
farmers; no insurance is there; and, therefore,
they are merely left at the mercy of what is
called rain-fall or other natural occurrences.
Therefore, time has come to put agriculture on a
sound financial basis. For that purpose, one of
the suggestions made was, like the Food Cor-
poration of India, a Civil Supplies Corporation
should be set up so that if we have a producers'
levy, then this Corporation can be used for pro-
perly distributing articles to the consumers so
that the consumers do not suffer and also the
agriculturists do not suffer.

Lastly, although I support the Resolution, I
think this problem is ' not the problem of one
party or the other. It is a national problem and
unless agricultural economy is improved, un-
less remunerative prices are given for the
agricultural produce, we cannot make any
progress. Therefore, I was really pained when
my learned pre-
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decessor spoke as if the minor, small parties in
Opposition are creating a noise and that there is
nothing in their agitation. II that was so, there was
no need for the Government to hold the Kisan Rally
on the 16th. It was to show the strength of the
Kisans and it is a by-product of the agitations of
fanners going on in Maharashtra, Karnataka and
other places. Therefore, it is no use blaming the
farmers if they agitate for their problems. It is for
the Government to lay down the policy. I am really
.sorry that Rs. 50 crores have been spent, but not a
single policy was spelt out by the Prime Minister.
(Interrupfious) The Minister for Agriculture should
seriously consider the suggestion made by the Lok
Sabha Speaker and re-constitute the Agricultural
Prices Commission so that the prices fixed by the
Commission have relevance to the realities of the
agricultural problems in India.

THE MINISTER OF AGRICULTURE AND
RURAL RECONSTRUCTION AND
IRRIGATION (RAO BIRENDRA SINGH): The
Rally was not held by the Government. You are
misinformed.
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sz g v fadx siaefay o
#@% walq WA EAT IR
gz  grffrs e #0r wmw
ghTomar ¥ g8 9T q@r wwar
#fF gra-wa ¥ gArw fREr g
TJAF & TT F AFAAT FT 7FAT
2T 1A &0 qdf & (5 A T1Ared-
A ar AfrAadr F33 § TAR @
ag TAT T T3 W E I IWRTH
af AFTT FLAT § A A A
ot afcfeafat § gad faara g
A% AT gl Afgr qma wdr
qg T AT AT | €T qF; 9%
g & 5 qfwdts e &7 & o7 agt
q¢ I § A1 qF Fogae 7
fE Fass & @@ o1 W g qW
Fgar a7 & 5 Mwne i Fagea
# FT AT | 9 S AAA AHE AANG
§ 5041 g afrge wage § 1 o a¥
ag fpara § @ gagm g § wear
g fFam § wacww freae #
IR Tegae fear 1 gwwr A
T GE qr g0 A o qfwda
fram & SaF art # 9w A
HAA F FZAL & ATC A AA T FIE
a FIw G SO M) WITR
wrw & fr odfard & arey o A
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[ furr s &)
a4t A7 wE | FHETY & |\ A A
FATT Fmdl F weltT Wi
& 97 o gafew sz & oow ara
INMET AP ARl I 4 WX G-
#Tzz @9 AIF gl £ A4 @T %
W w@d 91 FATT ATAT ATIA AT
WIgAEAT &1 g4 A 4ar 4T | g
aE A OoAg AT T W T F
IET A9 H AT sEeET q W,
AT R0 | 4% Faa qdt gEm TH
wg qv gw s | W qfEde 2
wifawer e & s @7 eqre faar
st wfgn o @A AT gdEew A
gl & are ®§E ) w9 aw afa-
gr wagdl & WL A T AE FLA
a9 9% wIS ATH AF # 1AW Ao
gifgy woge ggaE FT 3 § AR
#i1§ e afz 10 wagd #1 awa
FTATE | TOC ATH ZEAH FT 34
& afage awgL al & 397 g1 AT
AT 39 @t 781 g1 awdt g | Tt
OfiFeaT AT awerr dafmgr wAgdr
Wt oawmmr # oqE gd g wEfan
THE AT W OWMEAT BEIT | 6T W
a9 § a1 udmeareeE F1 71 FwH
a Fu fafqan a5 & &t a@e &
aafas foaw § 92 o saF fre
srfen wi et am oz # fa o arzas
sit s § | dfiReIC STEE FHIAT
b WEEA &7 4 WA 2, "T IgE
&R g4 WA & 9 A3 sy e
F@ § | WS 9T FEe
fea-fem daed 1 Fwgae WU
foes e oo s feew g
& | e |IS F TR 3AA 92
| I AT ATEFT TN AT
t Twr AW fer
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FT T T(ET X1 AT AR G (AT TC HEE
T STEFI AIAT & TR0 Aon! f@wr
T ATfET | AvE A 7o wlearead ate
AEIE FOE TR WA 9a & AT a4
F g wawfesdi F AW
faate F1 35 § F0E HF AT F
fra-frr FFT ® FATAZ
FE ANAT WAT 3 dF WU AW
AWA WA ZA F | A wEen
o A AT & AT UHEeNT uri|
FHIE [T F OIART WTRT WA
ue &% H FaET gmr faww f
Fred @1 folsenm 2 1 9z i
¢ fomde faz oroR,  oafee
s FHWE W OF ) #w "R
o-0n  wread  (sfefes g ogaw
AT AT @1 AArfAw 27 s fain
1 w@md B A% owEeE TEe
# oW AA 2R ) AfEe #E am
wg ¢ @ f&m = o oaw S
o ozAaw g fowm F few (W
qdr wem whdmfeEAl & oamA T8
amt & & f@Ear wr o s
E?TET%» fE-fes &1 o a9
F oo faefa a1 @R 2o
A # FEAT & fF " aemw
T U 9TSW AT w IHA
qfegdw 2T =ifzu o oF afadr
@ Az § fr oanffew zew, 49
T2 & omm 4T wadwe w
IR 2T A1ET W) ArEgw SR
TH gW A9 T awy § Wt ag
AT &8 WX 47 § § foft a
TEAT E T ATy &dr g
TEE \FRA AT Tw B Anfefew
B2 &4l # gEAT T & | WA
¥om g 2 A1 ww dwd &
BET wilm<r &, we femw @
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A& (Aad sierrafrgs § a7 @ | A AAF WY : AW T
WA @hE gn, AT g v 1 | % fAuw @@ gw & W femwmi f
fearer adw ¥ R4 Ze =@ A LG A T L B e
T &1 ZgEr 9q zar o\ fro AreAs g wEr 9l F fAar

T =wer faoner SE1 @&l SHRI HAREKRUSHNA MALLICK: Sir, I
TT & e i i ; want a clarification. (Interruptions) In 1fhe

fenras @ oo W #F Fav ! name of the kisans there was a big tamasha

U WA AT AN Al gEe § 5% here (Interruptions)
e e e LR - D C 1)
) 13371' -~ -\1 ] Fi:‘.' — = - THE VICE-CHAIRMAN (SHRI DINESH
STIAT n:a" A % Toq g B GOSWAMI): Let him conclude, please, Mr.
adr ¥ °FE 3| fr o war 4t | Jha please conclude (Interruptions).

- |

AT IUT Gg9 W@ | afwe IA |

T @ft Am Fw@ F 1 owg H

AN @ E AMEAAAE § a T . o
w7 ufEA A% weRtt) wE ast et qdw wwd - e 6
¥ anfdfer wimar @ @ fan ot A A AT w
srfrigw  woEr AMr afam o T OETA FT O A A
9% T W & W A ) W w1 whrwe T OE

VEIRET ST INT SAEr W 8 ot frr wzWT: A ¥z @ W
TET A wEE AT AT . (sumam)

AT TqH
2 wfed am w & 5 feedt
.

9 a1 A guT e 34y
(zamen)

st a0 @19¥ : W9 @i
AT R AT X AAT AET E, AT
qET AT AN ZHT faEEe T

THE  VICE-CHAIRMAN (SHRI | @& #. ... (=‘radiw)
DINESH GOSWAMI): Please  con-
o+t graw fag W (T
Faw) . . . (wmEwA)  gEA o A
wmgt qiw @igE (wErae) o qMEd | TE ZHH OMTET 9mE
g SO FE AT, . ($3AWIA) T Tz, .. . (ewaw)
ara = #eet fearm T W | HE  VICE-CHAIRMAN  (SHRI  DINESH

GOSWAMI): Nothing is going on record...

w5t fom w5 @r : weEwr @' (Interruptions) You cannot go on shouting.

war, afsm |

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): Now, please
conclude.

SHRI HAREKRUSHNA MALLICK
(Orissa): Sir, I want a clarification.

THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): No clarification.
Let him conclude... (Interruptions)

Nothing will go on record. ..(Interruptions) This

also will not go on record.
(Shi-iinati Saroj Khaparde continued to speak)
(Sh”i Shiva Chandra Jha continued to speak)

RAO BIRENDRA SINGH: H« should not be allowed to
injure the
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[Rao Birendra Singh]

icelings of farmers who are such an jmiportant
section of our society. He is spealdng in a
manner which is bound to agitate the
Members on this side.

SHRIMATI MONIKA DAS (Kar-
nataka): Sir,... (Interruptions)

THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMI): T am on my legs. (Interruptions)
He said something The hon. Member replied. I
have permitted both of these remarks to go on
record. I cannot expunge it, because it is not
unparliamentary. (Interruptions)! think we
have had enough of it. Please permit him to
conclude.

THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMI): Please allow him to conclude.

sitaelt @i @gE : fFEET &
1% FEER . . . (srEmww) fEaei ST
T F qqTAT AW £, AT HIOEY
TqA w F5 Afgwe T@ OF.
(wagm) fram T € AT @3
i ogw @ E AAE A @ E
feardt #T awi ®, A1 WT #W
fea & giafafa aw weE
s, .. (enEETw)

st firy @ oW WT EAT
afge. .. (1F9T)

oSt fog =@ Wy 0 @ FY
g, . . (enwEwE)

waaY AW @E ;AT qE
7 aafed, . . (sTA€w)

=it frg ww W wEfam WO
wgar 2 o fea@t wr s weer
T &, @ W Wi @ 57§
e w39 Wi et wie -
fastt 7% AT A T frag fFEY

for Agricultural 276
Commodities

uw qEt F7 I 7@, afew o
W OE gErma W A3 e
A gwr g faedrd . (aa@-
Hid)

siqdt qd= @9E ;o qqmn qr
HITHET A9 qar § | 99 g
Am 1 ate Fwa q¢ qd mm Fy
o sy Afar
THE VICE-CHAIRMAN (SHRI DINESH

GOSWAMI): I am helpless. I think we can go
now to the serious part of the debate. Mr.
Sunder Singh Bhandari. I will request you not
to go further into this.  (Interruptions)

RAO BIRENDRA SINGH: He should also

exercise restraint.

| o, #§ oft AAgw WA
f& =R = s e F g7 oW

ZA 999 A7 WL JEA AT A FT
SR AT FF T g9 fwar
g1 fram & ddu § o faae
mE FAr ¥ A A% TEA HrFeaEr
& & 3w 1 "o giiesw & ar¢ ¥
q7r Wi agErdr fratr @
AMA-gRA T¢ OEr =910 IE4T
adr #  fawe fEm, W owwdr
TERM 9 @4t FC@ &, I9F
I F THF WA OO I
%ﬁa"r § fo woderags @y

AET @M ! Wi dg 9@
wew g fr fram s o ¥ s34
giftes & ak¥oF dwIET Jar
1 L

1

T4 aul & 12 A Aqr
3

Wew & FTC agd £ Nt

o 3

-
F1

AT qEET § ) E A 5
aé’fﬁﬁﬁw%r ¥ g
mu?ra@'%rﬁﬁr AT aga
fawat A 9T

|
faat
ot
THT FT 0HT F

iﬂ
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AT A wwe 97 feiy wr qEAr
F ) Wi 7z g9 R fv wwE
fag wa & #q frard $ qmg o7 @
wrafaaar & @ig faare st e T
far zardr wafam §  swF waiE
fot w17 71 7 & (90 Graer awla
T ity 7¢ fAdr 7 g ™ W
71 feafr &1 faglor &%

IR E T cu I A L
g owvdr adr ama & faw o TgEe
Tt Fraw feew @dm oG &
qgT a0 § IOC AV G A9 W@ g,
am we 43fagd SEws & 9
74 & HTOT AT, WEARAT  F
T A WM F FOT IEH TR
a’r Frow az v 2, faadr O mEr

gl wf & s wm Fﬁ giearEaT Wt
zx Ao 3=rm

g 2 wx fEee
g goare §T W1 8

fr sas a #
T

fram &t oAt SOa w1 SfE
g Yy faear 0w §9g o9 o=
fFam &1 ] T AT gL FAT &
FET A1 BIEA  gIar 91 @4l
FETH (ST T UM AAE A
ag ux wan (wew & T 9,
Tg UF g =gear 41 1 Afw
9 § OF afadd "o g 67 94
fram 4 fpam ®1 72 wraEwa
fear f ot g7 @947 q
T a1 Ag a4 qEF FIq Ao
agEafr Wz FTEA O €T W
g A arfze, 3z U wrcraﬁ.ir
rl'mqﬁ'fmﬁwa’mi‘rfﬂv
(wmmamw) . .
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Fagr FOR @EE : T T OATHA
¥ ot e oA @ g ?

#i Rea¥ Tag Al « § gifaferr
# AL AT FTE, AE Forw |

AR TOA GE . TR AHTH
§ e WA AT AA FHI a4 7,
(@1am)

SHRI SUNDER SINGH BHANDARI: 1 seek your
protection, Sir.

THE  VICE-CHAIRMAN (SHRI  DINESH
GOSWAMI): I think the Members should not interrupt
each other's speech.

SHRIMATI SAROJ KHAPARDE; I am not

interrupting. I am giving facts.

SHRI SUNDER SINGH BHANDARI: That is not
the position.

THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMI): Every Member has a right to express
his own yiews which may not be to the liking of the
other side. (Interruptions) If the facts and figures
given by the other side are wrong, the Minister will
correct them. On a subject like this, there are bound to
be hard-hitting speeches and there will be hard-hitting
replies. I think the Minister is a very competent man
and all the facts and figures are on his finger tips. He
will be able to give his own facts and figures. Other
Members need not interrupt.

SHRIMATI USHA MALHOTRA (Himachal
Pradesh): We never rose to object to anything. But
when a reference was made to the Kissan Rally, we
thought that it was our duty.

THE VICE-CHAIRMAN (SHRI
GOSWAMI): Now, please don't interrupt.

DINESH
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SHRIMATI USHA MALHOTRA: If they
make a reference to the Kissan Rally, again it
is going to rebound.

s @t feg Weid o s
wOTE WTEE & owvTe 97 g9 fwerAr
%t saeay wie afefealy @ G o
wrga & a1 ug Fararfaw & 27 |0
sTEH T SEre &1 frer fE S weEr A
A Al R IH #1 ofF gwrd vEe
% gomfge 7 afew IHFT IT H 9H
AT WALt ff wgEe T g S g
wafaa AT sqqeqr gl 9% & uiwsaT
STEH FHHIIA ¥ GTT Wi AHT X T
#1, % =vem g fo v o viiEess aEw
FHTI &1 Wi qre Few fwar o
(e )

sitwat WO @ o AT AT dET
H 5 EATT S w4 HWie T2 ATEN ATH
gaT & | g g @1 we € WiT fae
& W A gu E | WAl IH T AT
< qplt F 1 W AT AT 3 T 79
qHT & | WTT FET WA

ot AT fag we o ZHT GE
i & whar g, A e owE
& W wiE fawn w1 s A g
e wfar & w7 @ a4 fvoww
QTS HHIIT T B7T FEL @90 H7 T
I HOATT H1 FAT AMGE | A 99
A T AT AT Faal g al OF Uh AT
gifes a%1 a9 EMT AMEE AT OF
arde Gfwelt saF wdeEmw § o
arfew | feew & @9 el sad
FT 9% 20T FOAT § A W fged
aTer G YT EY IHAT AT ERiATAI (€97
FOU | 80 TGS (7 TH A9 F AfE
farerrr § ot el & TRTATHT 7 W
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0F #TT gHG U wyrew & fegerw ¥
TETE GT O A1 S {7 A1 H7
2 AT OF FTHT OF ATSH GT WO 1A
UF GEE G797 A | AT e o
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qA qeATE A TR F 92 49
# fgregw ger a1 fvaee weT da
Tl 74 #1% W 7 wews &
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Y STET & WY W F W AT I wrEAr
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g, wfws & e wEr S # fawe
o & ford s o wafe w=3 argfaan
oY AT FE HTCLAIT HAT AL A
e g2 sfsfaome feam & amw 0%



281 Remunerative Prices

FAT AF T4 AT JTIT A7 T ACE
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[+t qrat firg w=idl]
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ZIaT & I9F QyaTT 9T AN 0 o
Fifza | 59 ara w1 Taar s fw
@9 fFamET 1 9 A 7 war 2
T GG F[ FTHG HIT WA HYHT
% O YT GTATE A1 59 q°T &1 44
% faam-feaar w3% 2 wiT oo
yArE fawar 2 ) www 2w feam
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T dEmETT ¥ g g w1 w0
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I dmm et §, duve At A
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qg WowAT I &0 § g Azl e A
THAT |

FE At ¥ @ 4 O w12 (Hmm a
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TAFT FLHT WAZA AEF AT A7 qAFAL
ag (e CiteeaT A, qEAE A4
FIFTFAT H FTH FE F, IAFEF AT
o &% T § wagd T a0 g
AT 7T ¥ 1 qAwa wg § 0% (e
BT EY AT TIT F, IEw! qIET
T 7 fear wifge uie 5 o
F T FIA F AT H ACHTE FOF 797
qq FT AT AVEC |

FE qrdT 98 1 Fg W 9 (7 g
T aATET #1R, aoE 957 gf
wefadr a1 wf, Ieag goEz 3



287 Remunerative Prices

[ 11 ameag w2 L]
nh, T F1 SAAM BT W@l | AF 2
A@e ATA EY 7R qg qAFT A4 AT B0 0
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av q, 9 F 2 4 HAAT g A
SHAT 21 3AEDAA F A0 A 0T
T ¥ G o v 3 (oA
FAfTE 0 OTENGAT STARE 2 A4 T
(FHTAT FT OF AT AT AGEAT 7
FHT AT | TAT AT AFAE A 04
AT ¥, ZATAT A AEAAAA ATRIT F
oy it 3 TR G % T 7 O E A
SaVET A AT A WU AT AT TH
10 TFT & W O F99 2 OFT HA4Tq
T fET A A T O 10 7F%
T gL &1 qaA fAAr A an, Wi
IHFE AT (AAAT TET @ AG HATAL
AT AT AT T AT | A AR A
YGAT HTRTAA 0% 7 747 | THET F71
FATAT Z90 qZ ATHIL AWAT £ W AT
A 2 1 T ATEEA § FE A w7
A7 OF Aga 7T AREEAA Pl w1
fE AT WIT OF Wit AT 20 |
FAQT WAT | WP §OZET, AT
AZAT WTAN T 3A7 [FEAIH A7
AT=TRA 9% (AT | FATH A7 2 (7 A0
8121 RATA E1 AT I3 (FAT A A
A T FAH G2 FCHE AT AT
FIATE TAE AT H g0 AT | 3% A4 AT
A1 g A {0 A T 1w
A 7 Al Gd 9T GRET A AT
TG B quAl (o aET v At
ST T A | AT A AW 2 AR
17 2 A1 F T I E AT A oA
A ATVEUT §, AMFr2 ¢ 27 dl (F4
FETTAM AT, FTE A W FAT
£ E, 0F agd & @ S w S
T wAET g 54 (% A% 97 T A4
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fwaE AT WIT FTIX F AT IAW
AT AT FATA A A A | FART AT
HTAT FEAT T F HATH T AT TEAT
Z 1 54 aqTq ST R 56T T TAY g
FTHTT R OF ZTH AT A TATAT ATET |
AT T A F479 F 7717 FTANE 3T
AT IAT 2 AR TE AT A
w1 fRam agdt ®OIT 2 IART AIAT
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AR qTIE ATTH W FATT AD #
AU WTgE 4 A WAAT FA AA
ar Al & Afaardr AT 3z #
f foarr a1 wad &7 F 94T 34T
FEACE, |IAT A @A AT AT
AT AW FT AZ FA 9L AMAT E, A
AT T B ZAFT AIAT AT FIAT 2 |
T qIE ATEH FTTATA AR £ | AT
7% e 39T qURTT AT T R0
I AFT AF GGAT A A a7 0

A1 wiz-ge fmam E faaw ot ®
Far T 5 39 @rq faar smaer ) #5
G TET 1 T FFAr 1 3@t T
q Famar f& g9 AW A1 WY AN
WAT gm AfRT Wl A% IR W9
qF A faw 2 W7 7 oM A9
AT 2 AT AL-ATE 477 TAR A FH T AAT
GIATZ | OF F1T FA A 4% 25-30
&4 @4 1 AT 21 AT A W AAT
ez faamt @ fqerar § ag a1 39%
U A J Gqr A+ g1 A= § e fHe
fFma Trga @ wg ot 3 agaam
At F FraF AT FIRTC T AT TLAT
arfge 1 A G fRaET F are 7 s
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it g1, 39% art § 91 691 AT HIT
AT HT E IART AT 0§ AT 0
ATAT ATET | | AT 2 % 7z framET
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A 93 F ez wfmAdarara 2
Aarm & A fax grae gifes 3
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o (o i g4 | wf Arat w97
guRr % w3z ot 7 far Hqw7
fa & | afea & azt ov =y fean &y
BT a1 ¢ fed amm oW $1F wrw adl
T4 | AT IT A6 ®A AFAT @R
T T AR T AW W owg T A 2
TEIE | A e F e A qey At
L Gl e At TE I o i o
39 TANET R OAF qHET 2 > A+
T A WA WA ¥ fAoogw 2 A
et 7 far [ oW oEwm § o
R WA 9T 9§ FH 0 72 Fan
frm ar arfer 1 wE v ey TR
sara ficr g 9% T § wAdT
fom e e 7 g A A
ardl 2y Wt a2 Fesr & o0& ot wa
# & w7 ghoaa gfeae 7 Gras am
TT qf FTT GEA UL (T URE 2T 0T,
A FT, TN ) Hye (e e ateT
a7 WA 4T 9T Wi A4 ZAET AHIA
TH AT N4 AL P R TAF A
g7 afefwiza o m afeq ww a% 4
FAFET T AAAALT T YT A qTATIT A
FAE1 HHIA FATI, W AR THIA w0
a7 F A7 qi AE qin OF gEel 0
ATZTE W AN £ AT @A 97 AT P
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31 foa 550 wm, 3 g 30w afe
TR g€ RATEA £ 1 23 9EAT @ A7 8
ATFIT A AFIAIAT 2 TR AT oA
WA FAT AT A AWSIm F A g
AT W9 T (8 8 3T A7 H
o AT AT A FRaEr ¥ T 3 qewT
Faftwaram | A AT gEm oAz 3 i
T W AT FET AT AV Fr g
AG IAF AAA BA AGL A4 & AT Fee
LA ET U0 A FLTHA ATE TR G
T TINO ®ET ® AT WatEu H oy
T FEAT F 2 qTE AT ¥
I Tho W WA Aibgay 4 0F 3eae
A (Far 41 a7 7 wrm § 9rsr, g
AT W GATZHTE AT IHE AR A
797 & & % qarfas Ts Ay oa
T FE AT A WEAT FA A AWATE
AT FE AV N N FEAET 7

i@ A1eeg PRy 937 w1 oA ta)
¥ A#t fay 2 7

A W wERAMITaN £ AEIA
AT Aaain,  gEvan f=isee T
R sivraqy AR gaeg fea o

"SHRI K. CHATHUNNI, = MASTEIl (Kerala):
Mr. Vice-Chainnan, Sir, 1 have great pleasure
in supporting this Besolution even after our most

powerful Minister of  Agriculture Mr.  Rao
Birender  Singh  has declared emphatically
that all has been done for giving

relief to the farmers.  The Prime Minister has
declared at the Kisan Rally which was claimed to
be one  of the biggest rallies ever held in  the
world that lot of things have been done for the
farmers and due to financial constraints she is
not able to do anything more. The President of the
countrj' himself said in his add-dress to the
Parliament that remune-

* English translation of the original speech
delivered in Malayalam.



291  Remunerative Prices

[Sfari K. Chathunni Master]

rative prices have been fixed for the
agriculturai produces. Even after all these
declarations by hon. friend from the treasury
bench Shri Chengalaraya Naidu -who hails
from Andhra, the granary of the country, has
through this Resolution requested the Govern-
ment to take suitable measures to give
remunerative prices to the farmers. Sir, I
cannot but support this Resolution. That is why
I say I am happy to support this Resolution.

Sir, what is the present plight of the farmer in
our country. We are very proud of the fact
that our country is an agricultural country. Sir,
we are proud of the fact that this great
counify, where Ganga, Brahmaputra, Kftshna
and Kaveri flow, is an agricultural country. We
are one of the largest agricultural countries.
Sir, we often say that ours is an agricultural
country and its  economy is agricultural
economy. Sir, how a country which has an
agricultural ~ economy can progress without a
healthy improvement in agriculture. =~ What is
the present situation. Agriculture  has
become an unprofitable vocation.  If. in an
agricultural economy, agriculture becomes
an unprofitable vocation, that becomes a serious
national problem. It is not the  problem of
farmers alone. It becomes a question of our
progress on all fronts. Therefore, I say that
whatever may be there in the heads of our
rulers, our Agriculture ~ Minister who claims to
be a farmer and our Prime Minister, the problem
of the farmers is the problem of the country.
Sir, the farmers have awakened. Sir, I regret
that my friends in the ruling party who claim
to be the party of the farmers, are not there
in their seats now. My friend Mr. Naidu
laments that he and the farmers in Andhra are
being treated an bonded laboui-. It has often
been remarked from this side of the House
that there are political bonded labourers
on the other side. I do not want to repeat it.
Sir, what has actually happened. Sir. if a farmer
is to cultivate  the land he  should get the
cost of his
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cultivation. Secondly he should aliiO get
remunerative prices so that he will be able to
invest on inputs  for the next crop. Thirdly he
should also be in a position to maintain himseif
between the crop season. As wel need
air, water and food for ourl existance the
farmers should also get ! remunerative prices
to enable him! to meet the above three
i"equirenients, i  otherwise who will be able to
culti-1  vate the land without these expenses |
Will the hon'ble Minister be able to !  cultivate
the land? Will the bon'bla 1 ladies who shout
from the otherside 1  be able to cultivate the
land? Willl the hon'ble Prime Minister
who claims to be the s.trongest leader be
able to cultivate the land without getting
lemunerative prices for the produce?
Even the almighty God will not be able to do
it.  Therefore, agriculture has become a losing
con-! cern. Therefore, I had said this is not i
a problem of farmers alone. The far-I ~ mers
have been demanding since long that they
should  get remunerative prices.  The
farmers never demanded that  they should get
undue profit like the Birlas, Tatas and the
Goenka.s make. They only demand prices in
order to enable themselves to meet their bare
necessities.  But who would listen? The
successive  governments miserably  failed to
meet  theii- demands. Smt. Indira Gandhi
herself has been ruling for the last 12 years ~ *
and is about become time barred. No body has
listened to the farmers-hitherto. ~ On the
other hand their waitings have all along been
ignored That Ls why the agricultural India
has awakened with a sense of indignation. The
farmers are  generally poor people. They are
not an organised sector. They are shy of shout-
ing slogans. Now when they have come to
feel thatif this situation continue every thing
will be ruined. That is why they have woken
up and come to the field of agitation- to assert
themselves with a sense of patriotism to save the
country. When they 4 have started resorting
to agitational methods our congress rulers in
the States are trying to suppress them wilh the
help of lathis and bayonets.
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Tile Gundu Rao regime in Karnataka
resorted  iiiing.  There  were firings
in  Maharashtra and  Punjab.  They
thought that they would succeed in
suppressing them with bayonets and
lathis. But now wisdom has ultima
tely dawned u'pon them when it is
too laie. Now they are compelled to
meet the farmers and discuss their
demands witii them. When they wan
ted to beat and kill the dog they cal
led it a mad dog. They made a great
discovery that the farmers' agitation
was  politically motivated. But they
themselves had to shoulder the bur
den of their sins. When they said
that the farmers agitation was politi
cally motivated the President of the
country liimself had to admit that the
grievances of the farmers were gen
uine. Similarly the Hon'ble Speaker
of the Lok Sabha also admitted that
the grievances of the farmers were
genuine. Mr. Naidu saj's here that
there are only poor peasants and no
big farmer,"; in the country, I do not
fully agree with him in this respect.
There are big farmers also in this
country. But [ agree that there are
no big farmers like the Tatas, Birlas
sind other monopoly capitalists. Now
certain lame excuses are being held
out against giving remunerative prices
to the farmers. Even the Prime Min
ister herself has come out with an
excuse which is liard to digest. She
said that the problems and grievan
ces of farmers have been considered.
But the financial i>osition of the coun
try is very tight. Not only that the
limited resources of the country can
not be distributed lo one section of
the country.

o1 giT {eg aman (afeamw) dem
QY57 WIT Q72T | EHIT GOy
e 7 wRtar F auaE g4 agEeard
AT £ | agrgraAr 7 A w9
OTd 9T w1 F A= e 4 e
9% 414 | [oas T § g i oane
gz fomE F a9 F1T 959 )4 IO H
23 WY fgza 57 far gy fam &
ENEE g AT 2 W7 SATWAT AT 2 7
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THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMI): There is no point ot order.
Please sit down.

Please continue, Mr. Chaihunni Master.
*SHRI K. CHATHUNNI MASTER:
The Prime JMinister said that relief
horn the available resources should
not be given to one section alone but
the interests of ail section should be
taken into account. That is what the
Prime Minister said. Sir, I am pre
pared to agree with that view. But
Sir, let me ask whether they were
protecting  the interests of all sec
tions. Has anything been done all
these years during the regime of Smt.
Gandhi to protect the interests of all
sections? Is the farmers plight can
be compared with that of Tata and
Birla heie? At the time of indepen
dence the assets of these capitalists
were worth Rs. 10 crores now it has
gone up to Es. 1500 or 160Q crores.
This is how they have catered to the
interests of all sections. But what is
tlie truth? Now it is said the rich
farmers also have benefited. But who
created these rich farmers? 1 admit
that there are rich farmers. Now if
it is felt that these rich farmers have
Ixome a menace to the country why
cannot we take over their sur
plus lands? Why cannot we
implement the Land Reforms
legislation and ceiling laws, successfully.
Who is responsible for that? If they
accumulate unlimited wealth why can not
they be subjected to heavy taxation? We
never opposed it. Our Mr. Naidu has been
attacking the Socialist countries. The God
almIMhty has not provided any cowv trj' in
the world with all they want. Then whj”
should we talk so much about the scarcity and
price hikte of petrol in our country. We could
have easily accused ourselves for the oil

#English translation of the original speech
delivered in Malayalam.
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[Shri IC. Chathunni Masterj crisis? Bvit 1
do not feel the hon'ble Member would like to
say like that. Sir, there is a saying in
Malyalam to the effect that if we want to
drive out the dust from the eye, there is no
use blowing at the anus, Sir, as long as we are
not prepared to ponder over the question as to
why in India, which is an agricultural
country, agriculture has become an
unpi'ofltable vocation. We will not be able to
solve this problem. All that the farmers
produce here are needed for the growth ol!
capitalist, devSelopmenit, whether it is
cotton, or sugarcane or oilseed or foodgrains.
(Time bell Tings) This is my first Malayalam
speech. Please give me more time.

THE VHCE-CHAIRMAN (SHRI,
DINESH GOSWAMI): 1 will give you
another four minutes. But you must conclude
before five.

SHRI V. GOPALSAMY (Tamil Nadu):
Please give me time. Otherwise next time it
may not be possible. There was a similar
trouble.

I'HE YICE-4CHAjmMAN (SHRI
DINESH GOSWAMI): Mr. Chathunni
Master, you please continue. 1 give you
another five minutes. I have given you more
time. Please conclude in five minutes.

SHRIG. C, BHATTACHARAYA
(Uttar Pradesh): What about us?

THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMI): You will get next time. We are
today rising at five. . This debate will
continue,

Mr. Master in fact, you have made such a
good speech in Malyalam that I think it is
time that you should stop early. Your speech
will be diluted if you continue it further, I
think four minutes more will be sufficient for
you.

*SHRI K. CHATHUNNI MASTER: No,
Sir, If you give me 40 minutes, I am prepared
to argue my ca.se. Sir, this is a case of our
country, our nation. Why are you scuttlinj:
this?;
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THE VICE-CHAIRMAN (SHRI
DINESH GOSWAMI): 1 am giving a
chance to others also. I will have to do it to
everyone. [ cannot help it.

*SHRI K. CHATHUNNI MASTER: All that
the farmers, producei's are necessai’y lor the
growth of industrial capitalism.  Even food
articles are I  also necessary tor tlie growth
of industry—food articles is one of the
infra structure necessary fOr the growth
of industries. If  priccg of food articles
go up, what doe” it mean? Workers will
strike work in all factories. They will demand
more bonus. They will demand more D.A
and more wages. Not only that they will shout
'Inquilab Zindabad'. There will be labour crisis,
factories will have to be closed down. Tliat is
why I say that all the agricultural pro-1
duces including food items are needed byi the
industrialists to fatten them their pockets.
That is why even after *  the declaration by
the Prime Minis-I ter, an hon'ble =~ Member
who hails from Andlira which is the granary of
India and who has great trust in her has moved
this Resolution with so much vigour.
Therefore if we want to solve this burning
problem, we should think for a basic change.
I v.rant to ask the hon'ble Minister Why can
not he nationalise the textile in-dustrj'?  We
drove out the Britishers from here. The
imperialism has been parcelled out. Then we
abolished the Princely States, Feudalism and
landlordism also to a certain extent ha.s been
eliminated.  But why  should there be the
Tatas and Birlas here? It is as a result of our
folly in not being able to eradicate these evils
the cotmtry is in ruins today. Sir, vimless we
nationalise the jute, textile and other
important industries, unless we take over the
monopoly trade of food articles, unless we
assure remunerative prices to the farmers,
unless we assure the supply of essential
commodities to the people, we will not be able
to solve these problems. We may have to
supply these items to the

#English translation ol the original
speech delivered in Malayalam.
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people at subsidised rates. But Shri-mati
Indira Gandhi says that lot of things are being
done for the farmers in the Sixth Plan. But
will it co-m-pensate the farmers for their
grievances about inadequate price supprot? I
was amazed when I read the speech of the
Prime Minister. She says that some outlay has
been made for agri-cu'ture in Sixth Plan. She
also said that outlay has also been made for
the development of backward areas. Similarly
Girijans and Harijans also have been provided
for. You must bs happy with that. But the
question is whether a'l these will help the
farmers from being sunk into indebtedness.
Here I am reminded of Ag-licuitural Prices
Cocnmission. What price they fix for
agricultural commodities. Sir, they do not
deserve to exist. They have proved it thousand
times. The Paddy price was fixed at Rs, 105.
our hon'ble Minister claimed here that it is a
very attractive price. But no State government
would stand on that price. Mr. Dhabe said
heie that the Kerala has fixed the price at Fis.
130. But it is not a fact, it is Rs. 140 in
Kiattanad and Rs. 135 outside Kuttanad Tamil
Nadu hag a different rate. Even in Andhra the
State Government had to ay Rs. 10 extra as
bonus. But the farmers are not pre-I.Dared to
sell their grains for the bonus given by the
State Government. Here many people were
talking many things about the recent Kisan
Rally. Sir, nobody came from Kerala because
land reforms legislation has already been
implemented there. In Kerala the price fixed
for paddy is ranging from Rs. ]35 to Rs. 140.
Therefore, there is no wuse blaming
Communist Party or Communist Party
(Marxist). As I have already said to remove
dust from the eyes, blowing at the anus is a
futile exercise. Therefore, this monopoly
capitalism should be nationalised It is high
time we should do that. The freedom of the
country was won by the people of the country.
If any body claims that the freedom was won
by any single party, I have OTi'y s* mpathy
for their vanity.
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THE VICEJCHAIIRMAN (SHRI
DINESH GOSWAMI): Mr. Master, you can
continue next time...

SHRI K. CHATHUNNI MASTER: If you
can give me time I shall finish my speech...

THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMI): No, you can continue next
time...

SHRI V. GOPALSAMY: Sir,...

SHRI G. C. BHATTACHARYA: Sir,...

THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMI): Yes, I know your anxiety. Next
time after Mr. Master finishes Mr.
Gopal?amy and Mr Bhattacharya will be
called in that order...

SHRI K. CHATHUNNI MASTER: I have
not finished yet...

THE VICE-CHAIRMAN (SHRI DINESH
GOSWAMI): I am giving you a chance, you
will speak next time.

Mr. Gopalsamy says that he may have to
suffer the same difficulty next time also as he
has suffered now. Tha* is why I am making
this observation. On the list now Mr.
Gceupalsamy  comes and then  Mr.
Bhattacharya. Next time, Mr. Master, if you
are intere.sted, you will be called; after you,
Mr. Gopalsamy and Mr. Bhattacharya will be
called in that order.

Now the House stands adjourned to meet at
11 AM. on Monday, the 23rd February,
1981.

The House then adjourned at two
minutes past five of the clock till
eleven of the clock on Monday, the
23rd February, 1981.



